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Generation of Power in Bihar
particularly North Bihar

062, SHRI BHOGENDRA JHA:
Will the Minister of ENERGY be
pleased to refer to the reply given to

JULY 13, 1982
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Unstarred Question No.
27-4-1982 regarding
power in Bihar
Bihar and state:

9837 on
generation of
particularly North

(a) what are the respective instals
led capacity, actual generation and
actual consumption in ierms of mega-
watt or kilowatt of power from ther-
mal and hydel sources in Bihar and
in the country as a whole and what
specific efforts are being made {o bring
Bihar to the All India level;

(b) whether transfer of congineers
trained abroad for generation to distri-
bution side. low quality coal corrup-
tion in high places etc., are accounta-
ble for low  generation, large scale
theft and leakage etc.; and

(c) if so, ameliorative steps under-
taken?

TIHE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) to (¢) The 1n-
formation is being collected and will
be laid on th Table of the House.

Electrification of Villages in Gujarat

693. SHRI MOHAN LAL PATEL:
SHRT NAVIN RAVANI:

Will the Minister of ENERGY be

pleased to state:

(a) the total number of villuges in
Gujarat State  eletrified upto 31st
March, 1982,

(b) the total number of villages in
Gujarat which are yet to be electrifi-
ed,

(c) the target fixed for the year .

1982-83;

(d) whether there is any proposal
to provide f[ree electricity to Ilarijans
and poor sectiong of the society ia vil-
lages or to give .them some conces-
sions;

(e) if so, the details thereof and the
number of persons benefited till date?
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- THE MINISTER OF STATE IN THE
‘MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) and {(b). Out of
a total number of 18,275 villages in
the State of Gujarat, 13,429 vijllages
-constituting 73.5 per cent have been
electrified upto the end of March, 1982,
“Thus, the number of villages remain-
ing to be electrified as on that date
amounts to 4846.

(¢) During 1982-83, 1260 villages
are proposed to be electrified in Guja-
rat.

(d) and (e). According to the report
received from Gujarat State Electricity
Board, the Board does not provide free
electricity to any sector of the society
in any village. However, Rural Elec-
trification Corporation has been pro-
viding financial assistance for the
schemes aimed at electrification of

trafication Corporatiorn hus been pro-

trified villages at concessional rate of
interest of 5 per annum. The fulfil-
ment of the viability norms which is
normally applicable in other categories
of scheme is not insisted upon in the
case of the schemes for electrification
of Harijan bastis. REC has sanctiored
32 schemes involving loan assistance
of Rs. 0.52 crores for electrification of
harijan bastis adjoining galready elec-
trified villages in Gujarat unto the end
of March, 1982. These schemes aimed
at electrification of 1792 harijan bastis
of which 1668 harijan bastis have
been electrified. Besides, under the ru-
ral electrification schemes formulated
hyv the State Electricity Boards’/State

Ttem Tistimated requirement

ASADHA 22, 1904 (SAKA)
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Governments which come up for finan-
cial assistance from the Corporaticn,
it is generally ensured that whenever
there is provision for street light, hari-
jan bastis adjoining the villages
covered under the schemes are also in-
cluded for extension of ~lectricity
along with the main village,

Requirement of Petroleum

694. SHRI SUDHIR GIRI: Will the
Minister of PETROLEUM, CHEMI-
CALS AND FERTILIZERS be pleased
to state:

(a) the basis of assessing the re-
quirements of petroleum in the coun-
try.

(b) the gap between the requir-

ments and the production gzt present;
and

(¢) the amount spen.t for importing
oil during the last three years?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI P. SHIV SHANKAR): (a) The
demand of crude oil are assessed on
the basis of the anticipated achieve-
able refinery through  puts and
the requirements for inventory build-
up, The requirements of refined petro
leum products are estimated on the
basis of the pastconsumption trend,
future oullock for product-wise growth
inventory-build up requirements and
the storage/handling losses.

(b) The details are as under:

Tstimated indizenous

for 1982-03 production for 1082-8g
Crude . _ , _ . . . 31,70 million tonnes 20 5 million tonnes
Petrolenm nradiets 35.71 million tonnes 31 .80 millien tonnes

(¢c) The amounts spent on the import of crude and petroleum products
during the last 3 year are given be-low:—

(Rs. in crores)

—_—

Crude Oll . .

Petroleum Prodnets .

#The figures are provisional.

1679-80 1980-81 1081-82
*2187.53 *3348 97 *3712.77
*1082 30 *1g17.52 *1472.27
*3060.02 *£a66. 40 *5185.04






